
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 
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IN THE l\{)An-ER OF : -
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5. 

Water body near DTC Terminal 

Najafgarh by DDA to MCD 

Annexure "_R-3(4)" 8-11 

Geo-Tagging Photographs of 

Wate·r body near OTC Terminal 
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PKBon~ee, 
RESPONDENT NO. 3/MCD 

THROUGH 

POOJA l<ALRA 

COUNSEL FOR MCD 

CHAMBER NO. 430, BLOCK-1 

DELHI HIGH COURT, 

NEW DELHI - 110003 

Ph No. 9312839323 

Place: New Delhi 

Dated: 18.08.2025 
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BEFORE THE HONABLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH NEW DELHI 

OA No. 5/2025 

IN THE MATTER OF 

I 

l<ART AR 5 ING H AND 0 RS-----------------------··-----------------A pp LI CANTS 

VERSUS 

GOVT.OF NCT OF DELHI AND ORS----------------------------RESPONDENTS 

NDOH: 20.08.25 

REPLY BY \NAY AFFIDAVIT ON THE BEHALF OF RESPONDENT No.03 MUNICIPAL 

CORPORATION OF DELHI (MCD) 

I Pijush l<umar Banerjee 5/0 Sh. Sunil l<umar Banerjee, aged 56 years 

currently posted as Deputy Director Horticulture in Horticulture Deptt. Najafgarh 

Zone of MUNICIPAL CORPORATION OF DELHI (MCD) having office at Opp. Dhansa 

·Bus Stand, Najafgarh, New Delhi 110043, do hereby solemnly affirr)l and declare 

as under:-

1. That ·I am duly authorized and competent to affirm the present affidavit on the 

behalf Respondent No 03 /Municipal Corporation of Delhi (MCD ) which has been 

prepared · under my instruction. I am fully conversant with the facts and 

circumstances of the present case on the basis of records maintained in the office 

of Horticulture Department to enable me to file the present Affidavit. 
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2. That Applicant in its OA .is objecting to encroachment and construction of OTC . 
termin~I and Multi Stories commercial building at l<hasra No 12/11 and 12/19 

without taking CLU and NOC from forest department for cutting/shifting the 39 

trees from this land as well as seeking direction for restoring the said Wetland 

/Johar/Waterbody land of revenue estate Village Najafgarh. 

3. The Gram Sabha Land of Village Najafgrarh in pursuance of SO (Annexure R-

3(1) was taken over by the ODA on 29.06.1.981 (Anne·xure R-3(2) for the purpose 

of development and maintenance of the said land as green and for taking such 

steps as may be required to ~erve the said purpose, subject to the conditions 

that the D.D.A. shall not make or cause or permit to be made any construction 

on the said land and shall when required by the Central Government so to do, 

replace the said lands of any portion thereof as may be so required ,at the 

disposal of the Central Governnient . 

4. The ODA more than 35 years after 29.06.1981(Annexure R-3(2), the date of 

taking over the aforesaid land, handed over the portion of land as Wetland 

/Johar/Water body measuring area of 1.36 acre along with 30 others parks of less 

than 03 acres to Horticulture o'epartment of SDMC (now MCD} Respondent No 03 

on 31.05.2016 as detailed with location of parks in the list annexed as Annexure 

R-3(3). 

5. The Applicant in para 05 of its OA has alleged that about 20 years ago Transport 

Department of Delhi/OTC encroached and constructed the temporary structure 

/booths on the land situated in l<hasra No· 12/11 and 12/19 to operate its Buses 

etc. and the same is interaction with concerned Govt. Agency having no any 

1 
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3 
cbncern and relevancy with SDMC(now MCD)/Respondent No 03 on 31.05.2016 

' 
the part of this land as Wetland /Johar/Water body measuring area of 1.36 acre 

I ' 

along with 30 others parks of less than 03 acres was handed over/transferred by 

ODA vide Annexure R-3(3) to Horticulture Department of SDMC(now 

MCD)/Respondent No 03. 

6.The ~CD I Respondent No.03 has been maintaining and preserving entire area 

of 1.36 acre as Wetland /Johar/Water body in all respect with greenery without 

cutting of any kinds of trees, encroachment and construction therein since 

31.05.2016 the date of its taking over from ODA vide Annexure Annexure R-3(3) 

and photographs (Annexure R-3(4) . containing the maintenance of entire area 

1.36 acre as land of this Wetland /Johar/Water body are submitted herewith. 

7.The above information, · documents and present affidavit are submitted 

accordingly. 

VERIFICATION: Verified at New Delhi on this August 2025 that the contents 

of the above affidavit are true and correct to my knowledge based the records of 

the Municipal Corporation of Delhi and no part of it is false and nothing material 

has been concealed there from. 

~Kr?>Q-Oe~ 
P1Jush Kumar Banerjee 

Deputy Director Horticulture 

Horticulture DepttNajafgarh zone 

Opp.Dhansa Bus Stand Najafgarh Delh.i 110043. 

(Annexure R-3(1) to (Annexure R-3(4) 
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'_l ,' (' l p , i._ : 

9 6 
DH lll OEVHOl'MENT /\UTI IOfllTY 

OHIC E or TH E OY. DIH ECTOll llOllT . VIII 1 

, • ..._ 'I I ' \. . , 

/ l• • (, · IJ] -1\ J/\N/\l(PlJlll NEW DJ:l( II .1Jr(. 
. ~ .' ~- · ·h, 1 , ,·) , 1.ir.i ') ll .l(" /Jj~ ~·<i' l .7J.J ) ~; ) . er - · 
O€' t,1il L1c;I of p :uk~ Under Hort. Div. VIII )i.1nilcc( ov6f to SDMC ( Je5s then 3 acr~) 

~. No . , 
N;i m<' of Schemes 

- - - ---- - --
l l\i 1) NHfl C- 7 __ \!'·1ocfrl l'a1k) fanak P\lli 

' t\1 .'o Ni i i' (Vcc1 Haftik.il V.ilikil) ilt C-2 Janak Puri 
. - - --

' . ~/:' ~r~cn ~clt~- 3~ <1l Janak Puri I ·' 
J . M / l~ NHP (Neilr Pelro Pump) at J ~ nak Puri . -· 

• _ 5-__ ~ f\V O NHP B-3 ( Kamla Malhotra) at Janakpuri 
G , f\.1/0 NHP B-2 ( Model Park) at Janakpuri 

7 M / o \.\la ter Body near OTC Ten~inal, Najafgarh 
·- - -- -· 

g · :Mi o Water Body Senio.r Sec. School at Najafgarh 

I 9 ;M/ 0 NHP A-4 Cat Janakpuri 
~ 

I 10 'M/0 Park A-3/97 atJanakpuri 
2.1 J•VO Park NHP A-2/90 atJanakpuir 
:2 'M/0 Park A-1 B atJanakpuri (Gim wala) 
, ~ 

-~ : M/ 0 Park A-1 /248 at Janakpuri (opp. Gim) L-

'Shape .. 

14 tM/O Park A-1 /314 at Janakpuri (Battak wala). · 

l 15 !r111 /o A-1 Green belt near Pankha Road 

16 lM/o NHP near Asalat Pur Village 
1-_, ! M/o NHP near DTC Colony at Hari Nagar 

! 18 IM/o NHP at Partap Nagar 
I 19 ; M/O NHP Chanchal Park D-Block at Janakpuri 

20 1M/O NHP Park No. 38 0-Block atJanakpuri 

21 !tNO NHP Park No. 27 0-Block at Janakpuri 

22 ltfliO MP green area Todapur 
I 23 iM/o Green belt MS Block ( Kanhiya Park) at Hari 

Na ;!ar 

24 1 M/o Green belt MS Block ( Ekta Park Park) at Hari 
I 
; N a ~,ar 

·2s p·11/0 Shyan Vihar (NearMetro Stationf at Najafgarh 

I 

25 'M/0 Park and green belt RSP/NHP at A Block 

I eakkarwala 

1.7 !r·NO JJark and green belt and RSP at C Block 
I 

· Ba~~arwala r---- -n i 111/0 Sh a ~tri Park at lnderpuri 
f ----- ---

/ 'J 1/1. /rJ r1ark at si te No.-1 Shankar Road ·- ' 
I ~ () r ~!': llli~J!! '~•r Varind<?r Na gar) at Janak Puri l -
l -~) · 111/ 0 f',ir~ '''!ilf CH/'f Colony at Najafgarh (North side) 

~- - ~---· L ____ Total 

. · . 

'/ear I 

Acres l - - ---~ - ----
2.65 SDM C I 20 1(, I 1 

·....___---~ - 1 
1.79 

lsorvic 2016 J 1 

2.66 !(Six piece) SDMC 

0.27 1 jsoMc 
2.31 1 SDMC 

2.53 1 isoMc 

1.36 
1 SDMC 

1.03 
1 lsDMC 

1.00 1 SDMC 

1.40 1 so Mc 

0.41 1 .SDMC 

1.92 1 ISDMC 

1.28 I I 
lsoMc I 

1 

0.81 1 jSDMC 

0.24 1 \SDMC 

0.61 1 SDMC 

2.44 1 SDMC 

2.66 1 SDMC 

0.95 1 SDMC 

1.07 1 SDMC 

1.00 1 SDMC 
2.39 1( Two Piece) N·MCD 

0.99 I 
1 I 

SD!VIC 

2.03 
1 

SDMC 

1.19 
1 

. SDMC 

2.01 
1 

SDMC 

1.20 
1 

SDMC 

2.72 1 NMCD 
1.08 1 NMCD 
0.55 1 SDMC 

2.05 1 
SDMC 

46.60 / I\ ~ 
t . 9. \ ~ \1 \ \ 

Dy. Dlrector(Hort.)-Vlll 
PD/\ 

2016 l 
201 6 I 

201() i 
· 2016 ! 

I 2016 j 

I I 

I I 
I 2016 I 

2016 I 

I I 2016 
j 2016 ! 
I 

2016 ! : 
I 

I 2016 r 
I 2016 i i 
I ' l 2016 ! 

2016 I 
I 

I 2016 I 
2016 i 
2016 I 

I 2016 I 

I 

2016 \ 
2016 i 

I 2016 
i I 

I 

I 2016 

I 
I 2016 

2016 I 
2016 
2016 I 

2016 I 

--:J 201S 1 
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Kartar Singh Court Case in NGT 
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